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27/ 02/ 2017 This petition was called on for hearing today.
Petitioner(s)
Ms. Shineta Jain,

M. Ait Sharnm, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng

ORDER

The Ld. Advocate, M. Rahul Sateej a, appearing on behal f
of Ms. Vi j ayal akshm Menon, Advocat e-on-record appears for
r espondent No. 1 in SLP( O Nos. 37524, 3495, 5472, 5476  and
6413/ 2017. He seeks time to file vakal at nama and coun ter
affidavit. Be filed within four weeksé&#39; tine.
None appears for respondent No.2 in SLP(C) No. 37524/ 2016,
3495, 5472, 5476/ 2017 and r espondent Nos. 1 and 2 in SLP(C)
No. 3497, 5471, 5473, 5468 and 5074/ 2017, despite due service.
The Ld. Counsel for t he petitioner to t ake fresh st eps
for service of r espondent No. 1 in SLP( O No. 5470/ 2017 Wit hin
two weeks&#39; time. Notice thereafter be issued.
None appears for r espondent No. 2 in SLP(C) No. 5470/ 2017,
despite due service.
Awai t service/track report in respect of r espondent No. 1

in SLP(C) Nos. 3498, 3499, 5469 and 5073/ 2017.
None appears for r espondent No. 2 in
3499, 5469 and 5073/2017, despite due service.

SLP(C)  Nos. 3498,
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Awai t service/track report in respect of r espondent No. 2
in SLP(C) No.6413/2017.
Li st agai n on 30. 3. 2017.
( PAWAN DEV KOTWAL)
Regi strar



